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Annexure - 1

Provide a responsive administration at the district level.

Decentralize decision—makmg in matters relating to all departments of the Government of
NCT of Delhi with specific reference to public utility and basic civic amenities.

Tnvolve people directly as well as through elected representatlves in the process of

planning, execution and momtormo of various schemes, pIOJects and policies.

Institute an efficient and effective public gnevances addresal system at district level to
generate confidence of the people in elected Government.

Provide balanced development of and equable access to various facilities among the
districts. | '

Empowers the officers of all departments including district administration with better
control, supervision and monitoring of various schemes.

_ Minimize delays on account of the multiplicity of authority id Delhi.

_ Provide a single window approach to the public with regard to various problems being
faced by them.

Ensure speedy implementation of all plan schemes and projects falling within the district

annual/five year'plans of Delhi.

SR Wi
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« Annexure - I

Take all eficcetive steps needed. including calling of mecting for the monitdring of plans

for development of the district. review :md monitor the progress of the various projects.

b. To monitor the implementation of various policics and scheme of the Delhi Government
and act as a watch-dog on implementation agencics.

¢. The would also be responsible for resolving issues which can be resolved at district leve
concerning the implementation of projects and schemes.

d. Committees would make recommendation to the minister concerned and organize a

meeting with the minister of resolve specific problems of the area, instead of leaving it tc

official procedures.
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Annexure - III

i One of the MLASs of the District to be nominated by the Chief Minister Chairperson
for a period of one year each by rotation.

il Other MLAs Members

1i1 Deputy Commissioner (Revenue) Convenor

v All Zonal Committee Chairmen of the MCD, whose zonal jurisdiction Members
falls within the district

\% Nominee of the Commissioner (MCD)/Chairperson (NDMC) not below Members
the rank of an Additional Deputy Commissioner

vi. Nominee of Chairperson (DVB) not below the rank of a superintending Members
Engineer. |

vii. | Nominee of CEO (Delhi Jal Board) not below the rank of a supdt. Members
Engineer.

viil. | Supdt.Engineer (PWD). Members

1X. Deputy Director of Education Members

X. Deputy Director/Area Officer concerned of transport Department Members

XI. District Officer, Social Welfare Deptt. Members

xii. | Assistant Commissioner (Food & Supplies) Members

xiii. | Representative of Health Department Members

Xiv. | Representative of the DDA of at least Supdt. Engineer rank Special

Invitee
xv. | Representatives of 3 Residents Welfare Association by rotation Members
xvi. | Additional District Magistrates/ Additional Deputy Commissioner Members
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T OFNATI
GENERAL ADMINISTRATION DEPARTMENT
| ‘s SHA:MNA’PH MARG, DELHI= 110054 -

Dated:15.11.1999 © -

,.‘ et

* The Govemmont of NC‘I‘ of Delhl is plcased to set up a two-tier structure,

consxstmg ‘of: the Apex Cpqunlttee ayg lhe level of the Govemmcnt of NCT of
. Delhi-end:ning’ "Distric Dévelop( 1t Commiittees: at. thc sttnci lovel. These
- 'commxttecs arc 'mtendad to! encourage de-cenlruhsntmn i’ decmon makmg and

system-at”

"cusi:nct devel to gene1ate?coﬁhdence of ‘fhe peopfe in
elccted Govemmant

admmistratxon w1th betfer contxol supcmsmn and mionitoring of M‘_»
- varibus achemes e L AN ; : .o
: '(vu) -Minimise delays on..account of the mulﬁphcnty of authomty in :
..,Pfl,h&-t-- e e g R
:(vm) Provide a smgle wmdow approach to, the pubhc wuh regard to
. i 8 vanousprablemﬂ‘bemgfa‘"‘d‘bythem

(ix) Ensure spe=dy-1mplewn' o cf dﬂ plan schemes a,.d pro_)ects-
' falhngm ‘cmnthc custnct annau.l/ﬁve year plans ochlm

! 3. -SIE: RUCTURE. :

. : It will bea two-tier simcture Apex Com:ruttcc at Government QfI\CT of
Delhi level; mnﬂ District Development Conunitiees at the District fevel. - )
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'[he backbone of. thc ,sct—up is the sttmt Development and Reviev
" Cosiiiiittees Wwhich are to-be empowered to achieve the above listed
objectives.  While the Apex Committes would review and evaluate the

functioning of District Development Comumittees, the District
Development Committees could set up Sub_)cct mattcr sub-commuittees.

4l .CGN.STITU'I.‘ION‘OF. ’IHE.APEX COMMITTER

.",

4.0 | Chief Miunister . W Fady - | Chairpefgon: -
1 ALl Cabinet: meters N . v ["Metbers D7 - L
i, All “nine Chairpersons of stmct ‘Membéts - o ]
K Development Cominittees - '
iv. Chairmen,  Stending ~ Commitlee’ Member.
MCD) . i
V. _Chief:Secretary : Member
fvic | PrincipakSecretary; (Fmance) I Member 7
Tvil. 7| Principal Searétary o’ theCM' ' | Member
{vili. | Principal Secretary - (Urban’ Membcr
.| .Development) R :
X, ' Dmsxonal Comnusmoner o Member Sectetary
i - ‘ i o Mefnberi
: Dcpattmenﬂ‘ '
- Chiirmiah’ (NDMC)

TCemmidsioner (MCD} "

i *.«: - Chairman(DelhiVidyut Board Niember H
‘CEO,(@elhiJal Board) -~ Y Jviernber
Viee Chairman (DDA) .. |;Special. Invites; if
d el i LA requuedtobe calléd.
S. Thxs Commlttee would meet. once in a. quar(cr. to. revmw prog;re=s of

works.. Al ersong of Disirict ‘Dévelopment , Conimitteed would
prc.pare ‘and’ pvesent a’ comprc \engive ‘docutiient ‘on tmnsactmn of business
in various Comrmttee° to avoid any confuvmn a.no ensure effechveaccs

6. Coripostiion:of the District Development Coriamitees -

‘.
\.

The compositian of the Distrlct Develapmeiit Conynitiees are a5 wider :-

i. Oue of the MEAS of the ‘Di..‘trict to be | Chuirperson
nominated by.the.Chief’Minisfet fora | - I
. | period ofione: v&az G:.,h b‘y rmam“ { S '
i, [OtherMEAs T | Members
i, Deputy Commissioner (Revenue) Convenor
iv. All Zonal Committes Czaim\ en of the | Members
' MCD, whose zonal jurisdiction falls
within the district .

Contd...3
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‘|'Nominee,
{f (MCD)/Chauperson (NDMC)

2 of the s Commlssxonar

.bﬂlovr .mnk_ of -an Addmonal
Deputy Cormmissioner -

nOt =

vi. -Nominee .of Chairperson (D.V.B.) not | Member
below the rank of a Supemltendmg B
) Enpineer: = > S ‘
vii. Nominee {of: CEQ *Delhi” Ja} Board) Memhci‘
' -fiot. below the rank of a Supdtil.. - .. -
i |-Enginées |~ L
i, - Supdt Engmeer,(P‘WD) _ . Member
: <. pMember- -

% ;‘_' _J_'Memb-e‘r‘i e

i i .Supdt. Engmeermnk

A. | Rep resenfat}ve

Grof ti3 ‘ Resxdentsr

Ry

“Weélfare Assocxatlons :by rotation

Membe;' ‘

Addmonal District
Maglstrat" S}AddlthnB.! . Deputy
Coxnrmsswner B, o P

Membér

sty wavieat 310 by s

A -

' Dmmct Development Comxmttees will mandatonly meet at least once ina

month to ;

@,

'(ii:.)"

Prepare:stmCtv}evelfplans for. future unplemcntatxon'based-on the . ' ;
needs of the area, - ‘

ROLE AND FUNC T 10N

Therole and functions nf the Cormmtfeps would pnmanly be

subject miattérs mder comidératxon.

.y } ~

The Deputy Camn’u mncr wouId be;: the Convenor of the

@iv)

Conumh..,

He iwill 1so exercl

the powers of the Chief

Executive” Oﬁcer of thc Dx*tnct with regard to review and
. monitoring - of. schcm;:s, ‘once. approvals, for.the scheme have been

Obkmcd by-the's 1€ spe.twc departmental heads,

Comtd 4
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“The departmental ' wﬂl ulso perfonn 'the;xr role vnthm the-':{
- finimcialipowers delcgnted to thcm byt respective Heads. of. R

'Departments for: expcd'mous mplcmentatmn of SChemCS &ﬂd ‘
’ pragrammes for the Dlsmcm, L e

& ,,-\, ; -

DUTIES ijg RESPGESIBTLITIES

+ The: dutxes and responsibxlntms of the Dzstnct Develo;;ment Comnnttees
arg en.umemted below o oy ,

10.

11

recomm#nd 151 g
p“opoved delegatxon and 3 proposal i‘ox Dmtncf-*wwe‘ break-up of the
‘budget. Same: hay be included in the' budgcf for'thie financial year- 2000-
2001. The conshtutlon of ﬂ:us Cormnmee would be as follows~ :

 CORE:COMMITTEE
5 cmefgemmry SRR Chalfperson. .
2. | PriSedtetary. (Fmance) T FMember
3 .| Secretiry (Rlaniiing) Memiber
: Contd...5
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12,
13
14,

15, -

S v

S Sz

Minister

. ; 3 . A e VR
4 Pr ‘Secretary™ to the Chief (-Member -

5 Divisional Commissioner Member
; Secretary

Commissioners of parlicipating
departments / agcnoms

6 | Pr. Secretaries / Seccretaries /| Members

- M nistgp

7| Joint Heoretary 1o the ©hiol Member

] -r»—*

im ovement.'fqr ub‘mxgmon i9 tha qux £or

. - pa.
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\’\\'r

0y
Japn=al

G

’!

A T N o T
\-\_ TR ] e

BT ,4{ R

ovt o; I‘:IC}T’ of Delhi, 1’15 Hazﬂlj. D@
imt& 0F Righrlpts, Govt. of NET &f Pelhi; ch; /

iftee would pie il and pmser;t 3 gompxghpﬂ&wc
finictioniing, effectivenesg - gpd U gpg;,gns for
'rzimztte oped iq thrcﬁ

The Commwcmner, MCD Delhx - alongthh 150 copies for distribution -

g .among. Councillors and officers concertted:”
© 'The. Chairman; NDMC ‘New Delhi,
The:Chigirman, Dethi Vidyut Board, New Delhj,

The Vice Chairman, DDA, New Délhi.
‘The Chief Executive Ofﬁc“r, Delhi Jal nﬂmd I\ew Delhi,

U

. A
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27 /03 /2015
08 /05 /2015
12 /06 /2015
05 /10 /2015
12 /03 /2016
23 /06 /2016
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24 /07 /2018
26 /09 /2019

.23 /06 /2021
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10 /03 /2016
24 /11 /2016
20 /10 /2017
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o Foren
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.28 /12 /2020

11,/01 /2016
22 /03 /2016
08 /04 /2016
06 /05 /2016
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11.

12.

13.

14.

15.

16.

17.

18.

19.

20.
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08 /07 /2016
12 /08 /2016
07 /10 /2016
18 /11 /2016
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15.
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